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2. 	Dr. Negaraja states that the applicant would be filing the 

revision petition within one month from today. If the applicant 

does so before 15.7.949 the appropriate authority will dispose of 

such revision petition on merits by way of a speaking order within 

thrse months from the date Of . ?eceipt of euch,yevision petition. 

All contentions are left open. 

- 	 With the above observation, the matter is disposed of 

/Q 1 - 'with no order as to costs. 
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CENTRAL ADMINISTRATIVE TRIflUNAL 
BANGALORE BENCH. 

ORIGINAL APPLICATIO4 NO. 877/ 1993 

MONDAY, THE 13TH DAY OF 3UNE9 1994 

Shri V. Ramakrishflafl 

Shri A.N. Vujjanaradhya 

Shri K. HanumantharsYa t  
Agsd 51 years, 
S/o Late Shri Bheemanna 
'Sri Maruti' 689  2nd Main, 
C.S.I. Road, 
11JMKUR 	572102. 

.. Member (A) 

.,. Member () 

... Applicant 

By Advocate Dr. M.S. Nagaraje 

Vs. 

The Superintendent, 
RP1S 'A' Division, 
Bangalore - 560 026. 

The Oirsctor of, Postal Services, 
South Karnataka Ril  
Office of the Post Master General, 
Bangalore - 560 001., 

 

 

Union of India 
represted by 
Secretary to Government,', 
Ministry of CdInrnunication5,, 
Nuw Delhi. 

.. Respondents 

( By Advocate Shri C. Shanthappa, Stending 
Counsel for Central Government ) 

ORDER 

Shri V. Remakrishnan, Member (A) 

We have heard Dr. M.S. Nagaraja for the applicant and 

Shri C. Shanthappa for the departeent. Or, Nagaraja now submits 	
1 

f 	 ttat the applicant would like to avail of the opportirity of filing 
 

II 	iH 	
are'vision petition before the appropriate authority. Shri Shanthappa 

no objection to this. 
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